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“Parisara Bhavana”, 1st to 5th Floor, # 49, Church Street, Bengaluru - 560 001, Karnataka, INDIA

No.KSPCB/CEO/AQMC/F101/2021/ U/ L Date: B
49 MAR 2000

To,

The Member Secretary,

Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi — 110 032.

Sir,
Sub: Submission of Compliance w.r.t Hon’ble NGT(PB) OA.283/2020,
Dated:3-12-2020..
Ref: 1) Directions of Hon’ble NGT in O.A No0.283/2020, Dated:3-12-2020.
2) Direction under 31(A) No.4014, Dtd:16-12-2020 on stubble burning.
3) UDD Letter No.UDD 229 CSS 2020, Dated:19-12-2020.
4) D.O No.PCB/AQMC/F101/CE0O/2021/386, Dtd:17-3-2021.

sookok kok
With reference to above subject and as per the directions of the Hon’ble National
Green Tribunal, in OA No0.283/2020 order Dated 3-12-2020 regarding prevention of dust
generation, biomass & waste burning and regulation Construction and Demolition Waste

activities, the compliance to the above directions is submitted for kind perusal.

z‘;l":::j’b':: Subject Compliance (Status report)

NGT
1 Prevention of Dust | Directions issued from Urban Development
Generation Department to BBMP and Directorate of
Municipal Administration to take necessary action
in mitigation of dust pollution and the action taken
report shall be submitted to AQMC every
quarterly. Further, in this regard, the Directorate
of Municipal Administration has directed the
CMC, TMC etc.,, to comply with the above
direction and ATR tobe sent to AQMC every
quarterly.(ANNEXURE-1) N
2 Planting of Grass and small | Directorate of Municipal Administration has
herbs, shrubs on the sides of | initiated action by taking up plantation in Road
the pavements/road sides. medians footpaths( ANNEXURE-1)
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3 Biomass & Waste Burning 1) In view of the Govt. Notification Dated: 3-08-
2017, imposing a complete ban on burning of
solid wastes, the competent authority shall
initiate legal action on the violaters and a
Public Note is also issued from KSPCB in this
regard.(ANNEXURE-2)

2) The Karnataka State Pollution Control Board
has issued Directions under Section 31(A) of
the Air (Prevention and Control of Pollution
Act, 1981 to the Agriculture Department about
the impact of stubble burning on Air quality
and to convert the stubble into useful
byproduct i.e manure etc (ANNEXURE-2).

4 Regulation Construction and | Directions are issued by the State Level Committee
Demolition waste activities. (Constituted as per Hon’ble NGT Principal Bench
In OA No0.606/2018, Dtd:16-1-2019) regarding
implementation of Construction and Demoliton
Waste Management Rules 2016 to the line
departments viz.,BBMP, UDD & BESCOM etc.,
(ANNEXURE-3)

However, pertaining to BENGALURU City, an amount of 2.22 crores is released to
BBMP for procurement of Water sprinklers and Greening and Paving activitites. Further
under the 15" Finance Commission, the BBMP has prepared and submitted the micro level
action to CPCB (ANNEXURE-4) for utilizing the funds, which also includes the funds tobe
utilized for mitigation of dust pollution such as:

1) Greening of Urban spaces and plantation Drive.

2) Construction of water fountains using treated water in all major traffic junctions.

3) C&D waste removal from public spaces and enforcement to check C&D waste

related pollution.

4) Procurement and operation & Maintenance of Mechanical street sweeping

machines and water sprinklers vehicles.
Yours s?ce)rfrzly.

- -

MEMBERSECRETARY.
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Complance eportforN.G.Tin OA N 26373020 by thenon-atainment cites of Karnataka
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! I‘ ]. Whether ‘ Whether treated l‘ | [ whe.ther | Whether l
( | street water fram:sTPs: | - planting of If No, burning of | ‘Vhether any |
<1 | haeorie ‘ Name of the sweeping ‘ areused for | If No reasons for| Measures taken by the cities to mitigate dust during | 7€¢5/ TAISINE reacons for | wasteis | Pemalty s |y vesamount Any other Measures taken by the cities to
no ‘ City | Nodal Officer | Macheis are | sprinkling of water | non-compliance construction & demolition activity smaltherbs |5, prohibited in tavled a.ﬂgamst ‘ collected in Rs mitigate dust pollution
| ‘used to sweep | patore sweeping of and shrubs on compliance | the de
i | \ :uafds i roads(Y/N) | the sides off | I cities.(Y/N) tauttarsYiN)
—_— ssiresn e e Yoy A dmay v _— i —— — — I waLasanah i — - - _ —_— e e— —_— ]
‘ T _ l\ ‘ ! I ‘ | Plantation in Road medians, Footpath &
| | | HDMC has prepared a feasibility report for | ! | ‘ road Cleaning by mechanical means,
\ | \ ‘ ‘ C&D Management. Mines & Geology dept has | ' ! ‘ Plantation on BRTS corridors and
l | ; | funded for construction of C&D processing | medians, Installations of Continuous
| Sh”i\:;"eeﬂ | | plant & same is completed. Procurement of | ‘ ‘ Ambient Air Quality Monitoring System
1 ‘ Dharwad(CC) ‘.Environr;‘lent Yes ‘ Yes ‘ ‘ Machineries is taken up. HDMC ensures | Yes NA | Yes Yes 15000/- (CAAQMS) are done in 3 places by
[ . | proper management of C&D waste by | Regional office KSPCB to monitor 6
‘I ‘ al Engineer | ‘ construction agency & monitors use of | ‘ | ‘ parameters of Air quality. Garbage
[ i ‘ I Shade/Green nets during construction. Safe ‘ ! | | burning is prohibited & same is included
| 1 ‘ | disposal of Demolition waste is also ensured. ' in HDMC SWM bylaws. Penalty for same
‘ \ k \ ‘ ‘ | is notified.
- | : TR L e . e ‘ —
B * S
| | [ | | Measures such as Improvement of
i lagadeesh S | treated waste | It is monitored to ensure the construction site | | ‘ metalled road with concreting &
2 ‘ Davangere(C R . No ‘ No water is let off‘ is provided with proper barriers around the | Yes NA | Yes 1 Yes | 13500 pavements to reduce dust generation,
o ! Exec.utlve | | into nalah construction site to mitigate dust . ' ‘ planting the road medians are taken by
‘ | Engineer | i ‘ ‘ | ! ‘ City corporation
| | |
\

| ‘ —”_#WAH—M—‘T_- ----- ! - } STP treated ’ - . - " |‘7 T ,7,,,4i__,,_[,, - S

| | . Directions are given to
| R.P. Jadhav [ | water is used

RO WY T | Measures taken to transport C&D waste
| i | tonearb . ’ Yes NA | Yes Yes 6000 and plantation is half yearly basis across
. |Gulbafga(CC] ‘ Sugerimend | tes ‘ e ' . 4 construction & demolition site to sprinkle | : | ! | P T vearty b
ent Engineer | agricultural : i roads by City corporation
| water the site area each day
| land L )

| o NP PSR | | | NS T
As per the orders issued by the Hon'ble NGT in OA no-283/2020 dated 03.12.2020 letter has been addressed to all Urban Local Bodies of the State vide letter number-DMA/SWM/SWMR/Q7/2020 DATED 04.03.2021 to comply the
directions issued by the Hon'ble court. The compliance from all 289 Urban Local Bodies shall be collected and submitted to the CPCB shortly

_,g)ru[c/_a‘%fc

Fxecutive Praoineer
Direcforate of Muvic 2l Administrar
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GOVERNMENT OF KARNATAKA

No. FEE 6 ENG 2017 Karnataka Government Secretariat,
M.S. Building,
Bangalore, Dated:03.08.2017.

NOTIFICATION

Research findings reveal that burning of solid waste including plastic
in the open places especially in the urban areas releases harmful chemicals
such as Sulpher Dioxide (SO;) Carbon Dioxide (CO;), Carbon Monoxide
(CO), Dioxins and Furans in addition to lot of Particulate Matter which get
into the environment and create serious health hazard on all living creatures
including human beings.

The Karnataka State Pollution Control Board have submitted
a proposal recommending for issue of a notification banning burning of
solid waste including twigs, dry leaves and other wastes in open places of
urban areas in accordance with section 19(5) of the Air (Prevention and
Control of Pollution) Act, 1981 to prevent its ill-effect on the health of
general public as concentration of the Particulate Matter is increasing in the

o éug\an areas because of burning of solid waste in open places.
= 5., K.S.Flt
Considering the recommendation made by the Karnataka State

Pollution Control Board and in exercise of the powers conferred under
| section 19(5) of the Air (Prevention and Control of Pollution) Act, 1981, the
\3&\‘6 State Government hereby impose a complete ban on burning of solid wastes

of any kind including twigs and leaves of plants in open places within the

jurisdiction of all urban local bodies including Bruhat Bengaluru
; Mahanagara Palike and in solid waste landfill sites throughout the State.

The competent authorities shall deal with violation of this notification
if any, as violation of the provisions of the Air (Prevention and Control of
Pollution) Act, 1981.

By Order & in the name of the

\@ﬁ){ \ B Governor of Kailmataka;/\ T
- y o
- //"/ Q,@f'h‘} L{/C Lg X
/ } A Se ',J 60 (H.C. Rajendra Kumar)
S w1 ¢ b Under Secretary to Government (I/ c),
Q_@ U—&\l J{\p-" " alt e (Ecology and Environment)

- Ao Forest, Ecology and Environment Department
é&\z’? ;

The Commpiler, Karnataka State Gazette — with a request to publish in
the next issue and arrange to furnish 200 copies to this Department.



Copy to:

1.
2.

o e N o O

11.

12.

13.

The Accountant General (A&E), Karnataka, Bengaluru.

All  the Additional Chief Secretaries and  DPrincipal
Secretary /Secretaries to Government. -

The Member Secretary, Karnataka State Pollution Control Board,
“Parisara Bhavana, Church Street, Bengaluru - 560001.

The Commissioner, Bruhath Bengaluru Mahanagara Palike, N.R.
Square, Bengaluru. ;

The Director, Directorate of Muncipal Administration, Bengaluru.
The Deputy Commissioners of all districts.

The Chief Executive Officers of Zilla Panchayats of all districts
The Commissioners/Chief Officers of all urban local bodies.

The P.S. to the Chief Secretary to Government, Vidhana Soudha.
Bengaluru.

PS to Hon'ble Minister for Forest, Ecology and Environment,
Vidhana Soudha, Bengaluru.

PS to Additional Chief Secretary to Government, Forest, Ecology
and Environment Department, M. S. Building, Bengaluru.

Senior PS to Secretary to Government (Ecology & Environment),
Forest, Ecology and Environment Department, M. S. Building,
Bengaluru.

SGEF / Spare Copies.
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DIRECTIONS U DLR SECTION 31(A) OF THE AIR (PREVENTION AND ,—\

CONTROL OF POLLUTION) ACT, 1981 READ WITH RULE 20(A) OF ,‘;\" a

~ e

KARNATAKA AIR (PREVEN1 ION AND CONTROL OF POLLUTION)
RULES, 1983. _ of

Sub: Prevention and Control of Air Pollution and improvement of
Ambient Air quality — Reg.
Ref: 1) Provisions of the Air (Prevention and Control of Pollution) Act, 1981
2) Proceedings of the VC held on 1-9-2020 under the chairmanship
of Chief Secretary, GoK.
3) Letter No.CoA/PRS/draft/13029/2020-21, Dated:3-9-2020 of
The Commissioner of Agriculture.
4) Proceedings of the 2™ Meeting held under the Chairmanship of
Chief Secretary, GOK on 19-10-2020.

PREAMBLE:

The Karnataka State Pollution Control Board is monitoring the air quality in

the State by establishing 31 continuous ambient air quality monitoring stations
(CAAQMS) and 39 manual stations. The Central Pollution Control Board has
declared 122 cities in the country as non-attainment cities from the point of air quality.
In Karnataka there are 4 non-attainment cities namely; Bangalore, Hubli-Dharwad,

Kalaburagi and Davangere.

The Hon’ble National Green Tribunal, Principal Bench, New Delhi n original
Application No. 681/2018, Dated:08.10.2018 has issued various directions regarding
improving of air quality in Non attainment cities in the country. In this regard, Action

plan has been prepared and got approved from CPCB to mitigate Air Pollution.

Further, during the meeting held under the Chairmanship of Chief Secretary,
regarding the implcmentation of Hon’ble NGT order dated:21-8-2020 vide reference
(2) & (4) Action plan submitted by the Agriculture Department for controlling

;;‘a,q 3¢ WYF A2, TOXT HA 3 Ju AVOID USE OF PLASTIC BE ‘ECO’ FRIENDLY



stubble burning in Karnataka was discussed and decision was taken to issue
directions to execute the Action plan on control of stubble burning prepared by the
Agriculture Department of the action plan is broadly covers the following:

1) Control of Paddy/Wheat stubble burning
a) By utilization of stubble
b) By retaining the stubble in Rice fallows
2) Control of Sugarcane thrash burning.

Hence as a preventive measure and anticipating the impact of stubble burning
on ambient air in the future days, the Board hereby issues further directions. Hence,
the order thereof:

ORDER

In exercise of the powers conferred under section 31(a) of the Air (Prevention
and Control of Pollution) Act, 1981 read with 20(A) of the Karnataka Air (Prevention
and Control of Pollution) Rules, 1983, the KSPCB hereby directs to implement the
action plan submitted by the Commissioner, Agriculture Department in toto and to
create mass awareness among farmers in the State about the impact of stubble burning

on air quality and to convert the stubble into useful by-product i.e manure, etc.

The Agriculture Department shall also submit the compliance report
periodically to KSPCB.

For and on behalf of the
Karnataka State Pollution Control Board
Sd/-

CHAIRMAN.

To,
The Commissioner,
Department of Agriculture,
Seshadri Road,
BENGALURU-01.
Copy submitted to:
1) The Chief Secretary, GoK, Vidhana Soudha, Bengaluru for kind information.
2) The Principal Secretary to Government, Ecology and Environment Department, M.S
Building for information.

3) The Secretary to Government, Agriculture Department, M.S Building for information.

4) The Secretary to Government, Horticulture Department, M.S Building for
information. %
MEMBER SECRETARY.

£
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PROCEEDINGS OF THE MEETING HELD REGARDING IMPLEMENTATION OF
CONSTRUCTION AND DEMOLITION WASTE MANAGEMENT RULES, 2016
UNDER THE CHAIRMANSHIP OF THE HON'BLE JUSTICE SUBHASH B ADI,
CHAIRMAN, NGT-SLC ON 08.02.2021 IN THE 3™ FLOOR, MEETING HALL,
KSPCB, NO 49, PARISARA BHAVAN,CHURCH STREET, BANGALORE.

ot PRESIDING :  Hon’ble Subhash B. Adi
OFFICER Chairperson, NGT-SLC
BOARD . 1. Sri Srinivasulu, IFS,
OFFICERS Member Secretary, KSPCB
PRESENT 2. Sn. M. G. Yathish, SEOQ, WMC, Head Office

3. Sri. M.S. Natesh, EO, WMC, Head Office
4. Smt. Pallavi. H.V, DEO, WMC, Head Office

OTHER ;
OFFICERS List enclosed as Annexure-1

~ PRESENT

Rk kdk

Hon'ble Justice Subhash B Adi. Chairperson, NGT-SLC briefed the provisions and
definitions of the Construction and Demolition Waste Management Rules, 2016 to all the

Officers present in the meeting and explained the lacunas in implementation of C & D Waste

Management Rules, 2016.

The Chairperson asked the representatives of CREDAI 10 inform about the action taken in
handling and management of C & D Waste generated from their infrastructural projects. Sri.
Anil Nayak. CEO, CREDAI present in the meeting informed that CREDALI has its ;gxcmbem -

engaged in infrastructure projects, the members are responsible for the managernefp{jqft & D

F 4 "
waste. f ;. ol 5%.;2
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The Chairperson explained the definition of “Occupier™ as defined in Rule 3 of C & D Waste
Management Rules, 2016 and the “Duties of waste generator™ as defined in Rule 4 of the
said Rules. He also explained the provisions of the rules that, Waste generators who generate
more than 20 toens or more in one day or 300 tons per project in a month shall segregate the
waste into four streams such as concrete, soil, steel, wood and plastics, bricks and mortar and
shall submit waste management plan and get appropriate approvals from the local authority
before starting construction or demolition or remodeling work and keep the concerned
authorities informed regarding the relevant activities from the planning stage to the
implementation stage and this should be on project to project basis. He directed CREDAI to
prepare C & D Waste Management Plan and submit it to concerned local authority before
demolition and commencement of any new project. He also informed that as per the
provisions of the Rules, for any violation there is a penal provision which includes the

imprisonment of 5 to 7 years, if the violation continues.

The Chairperson expressed his displeasure that, no progress has happened since a year, even
after meetings and awareness conducted with the stakeholders. He also directed that for any

further lapses, action will be initiated against such violators.

Sri. Randeep, Special Commissioner, BBMP informed that except BMRCL, no other
departments have submitted the C & D Waste Management Plan to BBMP. He explained that
during cross check of license approval to one of the new large infrastructural project, it was
noticed that the project authorities are not submitting the C & D waste management plan and
now it has been made mandatory that license for building construction will not be approved

unless C & D Waste Management Plan is submitted.

The Chairperson opined that all ULB’s should mandate for submission of C & D Waste
Management plan at the time of building plan approval and issuance of license, but it is
regretted to inform that ULB’s including BBMP is not taking aciion for littering and
unscientific dumping of C & D Waste and revenue generation to ULB. The Special
Commissioner, BBMP informed that BBMP has issued Public notice in newspapers and has

notified fixation of fees.

The Chairperson asked BIAL authorities about the C & D waste management plan,
Sri. Premanand. R. Shetty, BIAL submitted that after the last meeting C & D waste
management plan has been submitted to KSPCB and concerned ULB. Also, about 40 MT of

C & D waste has been disposed to M/s. Rock Crystals for processing. The Chairperson asked

2



the authorities whether the waste management submitted by them has been approved by the
local body and without approval. how it is being disposed Also he explained that it is not that
any quantity disposed, the quantity disposed to processing should be proportionate to
generation and the quantum of work done. The Chairperson directed to call the concerned

village panchayath within whose jurisdiction BIAL comes.

The Chairperson called representative of M/s. Rock Crystals as to the quantity of C & D
Waste it has received from BIAL and other projects. Sri. Rajesh. K, M/s. Rock Crystals
submitted that 16 Waste Management Plans, out of which 7 to 8 contractors are disposing
waste to their processing site, out of which major quantity is asphalt waste, which has to be
recycled and utilized by the generator, which is currently not being done. No waste has been

received from BMRCL, when it was directed to dispose the same as per Rules, during

previous meeting.

The Chairperson addressed BESCOM to explain about the action taken for C & D waste
management generated during excavation work carried out for laying of electric lines. ~ Sri.
Rajesh Gowda, Managing Director of BESCOM informed that around 680 crore have been

paid to BBMP for underground drilling work. which will be done on contract basis.

The Chairperson informed that any drilling, excavation carried out by any authorities like
BESCOM, BWSSB, KUWSSB, BDA, KHB etc which generates debris and are covered
under the definition of “Waste generator™ and need to submit C & D Waste management plan
and get approved by the concerned ULB. Even if the quantity is lesser than that defined in the
Rules, the same has to be reported to ULB. Even though these works are done on contract
basis and contractors are not doing their roles, it is the responsibility of authorities for the
implementation of the Rules. The Chairperson also suggested incorporating clause in the
tender notification, for submission of C & D waste management plan and to get approval

from concerned ULB’s before commencement of any infrastructure project. -

The Chairperson also said that BDA is also one of the major waste generator and asked
authorities of BDA about the action taken by them. Dr. H. R. Shantharajanna, representing

BDA informed that preparation for waste management plan is in progress and will be shortly

submitted to BBMP for approval. e

s

The Chairperson informed that, the issue is already long pending and for any dc}ay in

implementation, it will be recommended to KSPCB for initiation of action under the {éfeV'ant
- i .

provisions of the actions said Rules. He also observed that, there is no co-ordination between

\\»_3



Smart city authorities’ and ULB’s other than Bangalore, debris is being dumped along the

roads without proper management.

The Managing Director. BESCOM submitted that necessary directions has to be issued to all
local ULB’s for mandating waste management plan and for identification and establishment

of processing site at all ULB levels.

The Special Commissioner, BBMP informed that area has been allotted at BBMP level and
processing facility of 1400 TPD has already been established and operating. All the
authorities can make use of the processing facility for proper channelizing of the C & D

Waste.

The Chairperson directed BBMP to issue detailed direction required as specific news within
one month regarding the submission of C & D waste management plan before any
commencement of infrastructural projects and to incorporate the condition for approval of
application for building plan and only after the submission of C & D waste management plan.

The plan be sanctioned for construction.

Further, the Chairperson addressed representatives from PWD about action taken in
implementation of said Rules. Sri. Shantha Kumar, Add. Secretary of PWD submitted
Karnataka PWD Code hand book and informed that management of waste has been defined
in the said hand book. The Chairperson said that these code books is meant for
implementation of PWD and tender purpose but not for the implementation of C & D Waste
management Rules and directed to submit waste management plan as per the said Rules and

issue detailed directions to the service provider.
The Chairperson issued following directions to the authorities present in the meeting;

1. KSPCB to schedule the meeting on Feb 12" and address letter to all the concerned
departments, who have failed to attend the meeting.

2. BBMP to issue detailed direction as specific news regarding mandating the

" submission of C & D waste management plan before any commencement of
infrastructural projects and to incorporate condition to approve application of
approval of building plan and only after the submission of C & D waste management
plan. The sanction of the plan for construction be considered.

3. UDD to submit action plan for notifying area for C & D waste processing site at ULB
levels or at suitable place depending on the quantity of C & D Waste of C & D Waste

generation.



CREDALI to get list of builders/ members and mandate them to propose C & D Waste
Management plan.

M/s. Rock Crystals to submit quantity of waste received till date, processed and
recycled.

BESCOM to initiate necessary action for implementation of C & D Waste
Management Rules.

The Chairperson instructed all the departments to initiate action on the above discussed
issues and submit the action taken by the next meeting to be scheduled in 1* week of

March 2021.

To,

—
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The meeting ended with thanks to chair.
Sd/-
Hon’ble Justice Subhash. B. Adi
Chairperson, NGT- SLC.

The Commissioner, BBMP. Hudson Circle, Bangalore.

The Special Commissioner (Solid waste management), BBMP, Bangalore.
The Managing Director, BMRCL, Bangalore.

The Managing Director, KUWS & DB, Bangalore.

The Managing Director, BWSSB, Bangalore.

The Commissioner, Bangalore Development Authority, Bangalore.

The Additional Director General, CPWD, Kendriva Sadana, Bangalore.
The Secretary, PWD, Vikas Soudha, Bangalore.

The Managing Director, BESCOM, Baagalore.

. The Deputy Chief Engineer, South Western Railway, Bangalore.

. The Regional Director, CPCB, Bangalore.

. The Commissioner, Karnataka Slum Development Board, Bangalore
. The Vice President, BIAL, Bangalore.

14.
15.

The Commissioner, CMC, Devanahalli, Bangalore.
The President. CREDALI, Bangalore (Karnataka State). y (’

- / Sr—

4o \\ SfﬂloxWMﬂMGNHl OfFirrR
8 ste Management o)
| Karonataka Stote Pollution Cantrof Bogrg

Bengaluwu - 560 001

2
=
[ ot
(‘:-,
\ 3




Annexure -1

Sl
No.

Name of the Officer

Designation

Sri. Randeep. D, IAS

Special Commissioner (SWM), BBMP

2 | Sri Rajesh Gowda Managing Director, BESCOM
Sri Rajashekar DGM, BESCOM

3 | Sri Anil Nayak CEQ, CREDAI

4 | Sri Suresh Bhandari CEQ, CREDAI

5 | Sri. Basavaraj R Kabade Senior Engineer, BEMP

6 | Sri. Parameshwar N.M Project Manager, RDW & SD

7 | Sri Premanand R. Shetti, Vice President, BIAL

8 | Sri. Jayaram. A AGM, BIAL

9 | Sri. Chandra Verma Manager, BIAL

10 | Sri.Prasanna Deputy Manager, BIAL

11 | Sri. H.R. Mahadev, Commissioner, BDA

12 | Dr. H.R. Shantharajanna, Engineer Member, BDA

13 | Sri.Shanthkumar, Additional Secretary, PWD

14 | Sri. Rajesh. K Rock Cryétal

15 | Sri. Nagesh .H Senior Technical Officer, U.D.D.

16 | Sri. A.H. Nagaraju Chief Officer, TMC, Devanahalli,
Bangalore Rural

17 | Smt. Nethravathi. V.S. Environmental Engineer, TMC
Devanahalli,

18 | Sri. K. Anil Kumar Sr. DEN- HM/SBC Division, South
Western Railways

19 | Sri. Niranjan KM EE, SWM, BBMP
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